
Date of receipt Amount claimed
Amount of claim 

admitted
Nature of claim

Amount 
covered by 

Security 
Interest

Amount 
covered by 
guarantee

Whether 
related party?

1 G Sasisekharan Namboodiri 26.06.2025 -                                                     -    Land Owners                        -                          -    No                    -                  -                                 -   -                          
2 K P R Muralidharan and Bindu Muralidharan 19.08.2025 32,45,766                             17,13,319  Decree holder                        -                          -    No                    -                  -                    15,32,447 -                          
3 Ajai Nair and Aditi Sen 16.09.2025 27,62,900                             25,87,767                        -                          -    No                    -                  -   1,75,133                  -                          
4 Jayasankar Karuthedath Pulakatt - Form F 09.09.2025 35,13,358                               5,37,484                        -                          -    No                    -                  -                    29,75,874 -                          
5 Kristal Techparkview Onyx E Owners Association 11,99,00,000                   11,99,00,000                        -                          -    No                    -                  -   -                           -                          

12,94,22,024         12,47,38,570         -                    -                    -                -            46,83,454.28           -                          TOTAL

Amount of claim 
not admitted

Annexure-9

Sl No

Details of claim received Details of claim admitted
Amount of 
contingent 

claim

Amount of 
any 

mutual 
dues that 

may be set 

Amount of claim 
under verification

Name of the corporate debtor: Kristal Infrastructure Limited; Date of commencement of CIRP: 30/05/2025; List of Creditors
List of other Creditors (Other than Financial and Operational Creditors)

Name of the Creditor


